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(b) if so, the details thereof; 

(c) whether there is any proposal to replace these 
cameras by a new and much advanced system; and 

(d) if so, the details thereot? 

THE MINISTER OF C lV lL  AVIATION AND 
MINISTER OF INFORMATION AND BROADCASTIN 
(SHRI C.M. IBRAHIM) . (a)  and (b) Yes, Sir The 
cameras installed in the lounges of the lndira Gandhi 
lnternat~onal Airport at New Delhi have outlwed their 
useful life and are likely to be replaced shortly 

(c )  and (d) .  A new system with modern state of 
the art camera is being installed at an estimated 
cost of Rs.62 lakhs within the next 6 to 8 months. 

Accord wi th  MACAU 

281 SHRI RAMASHRAY PRASAD SINGH Will 
the M ~ n i s t e r  of ClVlL AVIATION b e  p leased to  
state 

(a) whether the Government have signed any 
negot~ationlpactlaccord w ~ t h  "MACAU" to start a flight 
from Delhi to MACAU; 

(b) r f  so, the details thereof and action taken by 
the Government in t h ~ s  regard, and 

fc) ~f not, the reasons therefor? 

THE MINISTER OF C lV lL  AVIATION AND 
MINISTER OF INFORMATiON AND BROADCASTING 
(SHRI C M. IBRAHIM) (a) No Sir. 

ib) and (c) Bilateral dlscusslons are proposed 
to be held shortly w ~ t h  MACAU to f~nal ise an Air 
Serv~ces Agreement 

Inter State Travel Circuits 

282 SHRI S D N R WADIYAR W ~ l l  the Mlnlster 
of TOURISM be pleased to state 

(a)  whether the Government have ldentlfled the 
inter State travel circurts 

fb: 11 so the details thereof. Statewlse. 

Ic) whether steps have been taken lo p rov~de  
proper infrasfruct~~ral f a c ~ l ~ t ~ e s  In those travel clrcults 
to gwe a boost 10 the tourrsm, and 

( d l  11 so, the details thereof' 

THE MINISTER OF PARLIAMENTARY AFFAIRS 
A N 3  MINISTER OF TOURISM (SHRI SRIKANTA 
JENA:  f a ]  and  I b )  The ~ d e n l ~ f ~ c a t ~ o n  and  
development of tour~st centres and travel clrcults IS 

a contmuous process and the StatelUT Governments 
are belng encouraged to aevelop Inter State clrcults 
sc as :9 take full advantage of the ~nfrastructural 
tacl~mes available Some ot the clrcuits ~den t l f~ed  in 
t h ~ s  regard ~ n c l u d e  Wlnter Parad lse  l cover lng  
Chandlgarh t i a r a y a n a .  Punlab and  H ~ m a c h a l  
Pradeshl ana Utar Pradesh-Madhya Pradesh Clrcu~t 

(covering Agra-Gwalior-Jhansi-Orchha-Khajuraho 
and Panna) and South Circuit (covering Kerale and 
Tamil Nadu) Biddhist circuit in Bihar 8 U.P. 

( c )  and  (d ) .  The development  of tou r i sm 
infrastructure is primarily the responsibility of the ' 
State Governments. However, Ihe  Department of 
Tourism extends financial assistance to StatefUT 
Governments on the projects ~ e c e w e d  aepend~ng on 
their merits, Interse prlollty and avai lab~l~ty  of funds 
Overseas assistance IS also available for some 
projects. 

Total Plan Outlay for Tribals 

283. PROF PREM SlNGH CHANDUMAJRA 
SHRI GUMAN MAL LODHA 
PROF AJlT KUMAR MEHTA 

Will the M~nis ter  of WELFARE be pleased to 
state 

(a) the actual expenditure Incurred on the Tribal ' '  
Development Projects slnce the F ~ f t h  Plan as agalnst 
the total outlay. 

(b) whether the Government are aware o l  the 
fact that the economic and soclal development of the 
tribals IS In commensurate w ~ t h  the oblectwes and 
the Investment made so far, 

(c) 11 not. the reasons therefor, 

(d) the largets l lxed lor the development 01 t r~ba l  
reglons In the current flnaclal year. 

(e) whether the Government have considered the 
d e s ~ r a b ~ l i t y  of revlewlng the T ~ i b a l  sub-p lans to 
~ d e n t ~ f y  the shortcommgs, and 

(1) so, the steps taken by the Government In 
thls regard? 

THE MINISTER OF WELFARE (SHRI BALWANT 
SlNGH RAMOOWALIA) (a )  The expend~ture on 
development of Scheduled Tr~bes from F ~ t t h  Plan to 
Seventh Plan under the State Plan as well as through 
allocat~ons made as Special Central Ass~stanze and 
Grants as per F ~ r s t  Prov~so to Art 275 (1 )  01 the 
Constltul~on IS around Rs 13,743 27 crores agalnst 
the to ta l  out lay of Rs  1 3 0 2 2 . 5 7  c ro res  The 
a n t ~ c ~ p ~ t e d  expenditure lor the E~ghth  Plan IS o l  the 
order of Rs 16853 13 crores 

(b) and (c ) .  The Government has dec~ded  to set 
up a C o m m ~ s s l o n  under  Ar t .  3 3 9  ( 1 )  of the 
Const~tut ion on the Administration of Schedulec' ' 
Areas and the wellare 01 Scheduled Tr~bes One of 
the Terms of reference of the Comm~ss ion  IS to 
rev lew of development  s t ra tegies for t r lba l  
development  including TSP approach  and 
examlnatlon and recommendat~ons o l  appropriate 
allernallve 


